Calcutta High Court (Appellate Side)

Scrutiny List From 29-06-2021 To 29-06-2021

Sl Case Filing No. Petetioner Advocate Compliance By Reason For Compliance
[\ [o T Y/ o] Date
1 CPAN 435/2021 SUDIPTA GHOSH SAKTI PADA JANA 20-07-2021 1. SHORT LIST OF DATES AND SYNOPSIS EXCEED TWO
PAGES.
2 CPAN 436/2021 SHILABATI HOSPITAPVT LTD SAURABH MAITRA 20-07-2021 1) PETITIONERS PIN CODE IS ABSENT
AND ORS
3 CRM 4440/2021 SUNIL KUMAR SAU RAJEEV LOCHAN 20-07-2021 1) CERTIFIED COPY OF THE ORDER CRL NO 64 OF 2021
DATED 09.02.2021 IS NOT ANNEXED
4 CRM 4441/2021 HAJIKUL SK ALIAS HAJIKUL  TAPODIP GUPTA 20-07-2021 1) MOBILE NUMBER OF THE PETITIONER IS INCOMPLETE
ISLAM AND ANR
5 CRM 4444/2021 PAMELA GOSWAMI AND ORS ABHIJIT CHOWDHURY 20-07-2021 1. SIGNATURES ON THE PHOTOCOPIES OF THE I.D. PROOF
ARE MISSING.
6 CRM 4450/2021 RATHILAL SINGHA AND ORS  TIRTHAPATI ACHARYA 20-07-2021 NO COPY OF THE ORDER DATED 08/05/2021 IN CR. MISC
CASE NO 660/2021
7 CRR 1409/2021 TUSHAR KANTI SEN AND SHALINI BASU 20-07-2021 1. SHORT LIST OF DATES AND SYNOPSIS ARE MISSING.
ANOTHER 2. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).
8 FMAT 395/2021 RELIANCE GENERAL INSCO  SOUMENDRANATH 20-07-2021 1) MAC CASE NO 166 OF 2008 IN THE FORM DOSE NOT
LTD GANGOPADHYAY TALLY WITH THE MAC CASE N UMBER IN TH CERTIFIED
COPY.
9 WPA 10802/2021 STATE BANK OF INDIA PIJUSH KANTI RAY
10 WPA 10944/2021 KANISHK SINHA BHASKAR SENGUPTA 20-07-2021 1. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).
11 WPA 10958/2021 SMT BALIKA TUDU PUNAM BASU 20-07-2021 1. NO ADVOCATES WELFARE LOGO.
12 WPA 10959/2021 SMT RIYA BAGDI SONAM BASU 20-07-2021 1. NO ADVOCATES WELFARE LOGO.
13 WPA 10960/2021 SMT ARPITA MALAKAR PUNAM BASU 20-07-2021 1. NO ADVOCATES WELFARE LOGO.
14 WPA 10961/2021 SMT PARBATI HANSDA PUNAM BASU 20-07-2021 1. NO ADVOCATES WELFARE LOGO.
15 WPA 10962/2021 SANJIT GHOSH PUNAM BASU 20-07-2021 1. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).
2.NO ADVOCATES WELFARE LOGO.
16 WPA 10965/2021 ARUN KUMAR TANTIA AND PUJON CHATTERJEE 20-07-2021 1. SHORT LIST OF DATES AND SYNOPSIS ARE MISSING.

ANR 2. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
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Petetioner

MD TAZ
RAJEN PROSAD AND ORS
ABHISHEK DEY

SOMA CHOWDHURY AND
ORS

SUDIP BALA
PRASANTA DAS

TAPAS KUMAR DARBAR AND
ANR

ANITA DEBNATH
AFJAL HOSSAIN

NABAKANTA SASMAL AND
ORS

GOBINDA MANDAL
CHHOTAN SAHA

LAXMI PAUL

TRIDIB SUNDAR BAHADUR
MD PARVEJ ALAM
MAMAKI PATRA AND ANR
SUSANTA BETAL AND ORS
SARASWATI DAS

RAMESHBHAI M
MEHTA@RAMESH MAHTA

AZMAT PARWEEN

IMAN ALI MOLLA

MITALI CHONGDAR

Advocate

GOPA BISWAS
GOPA BISWAS
GOPA BISWAS
GOPA BISWAS

GOPA BISWAS
GOPA BISWAS
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GOPA BISWAS
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GOPA BISWAS

HIMANGSHU GHOSH

SANJIDA SULTANA

SHILADITYA BARMA

GULSANWARA PERVIN

TANMOY MUKHERJEE
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Reason For Compliance

. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.

1. NEW PRESENTATION FORM ABSENT.
1. NEW PRESENTATION FORM ABSENT.
1. NEW PRESENTATION FORM ABSENT.

1. NEW PRESENTATION FORM ABSENT.
1. NEW PRESENTATION FORM ABSENT.
1. NEW PRESENTATION FORM ABSENT.
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. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT
. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.
. NEW PRESENTATION FORM ABSENT.

1. NEW PRESENTATION FORM ABSENT.

FIRST PAGE OF THE PETITION NOT IN PROPER

PRESCRIBED FORMAT

1. WRONG ADDRESSING OF HONOURABLE ACTING CHIEF

JUSTICE

2. NO ADDRESS OF RESPONDENT NO 1

WRONG ADDRESSING OF HONBLE OF CHIEF JUSTICE

(ACTING)

1. INCOMPLETE INDEX.

2. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE

(ACTING).

1. SYNOPSIS IS MISSING.

2. WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
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